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O.A. No. __ /2013 IDV 354/2013 dt. 27. 0. 2013]

Date of order: 11/07/2013

Mr R.S. Shekhawat present for

Mr ‘Surendra Bagmalani counsel for the applicant.

Matter ‘pertains to FCI and this Tribunal has no
jurisdiction to hear this matter. Therefore, office is
directed to written back this application to the counsel for

taking proper action.
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(Meenakshi Hooja) (Justice K.C. Joshi)
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